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To,
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Ref:-

THE GAUHATI HIGH URT AT GUWA HATI
(HIGH COURT OF ASSAM, NAGALAND, PIIZORAM AND ARUNACHAL PRADESH)

No. HC.VII- t2at 2007113 7o la
Smti layashree Bora,

It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Paban Chandra Kalita,
District & Sessions ludge,
Dhubri.

II^
Dated Guwahatr the \t september, 2024.

Station leave permission.

Your letter No. DJ.XII-2I202 4l114OS1E, dtd.09.09.2024.

]T. REGI STRAR ruIGIlj NCE)

Memo No. Hc.vII-128/ 2007 t q34 t IA, dated
., \?-09 -21

Copy to

The Project l4anager, GauhaU High Court, Guwahati.

A

with reference to the above, I am directed to inform you that you have beengranted station leave permission, with the officiar vehicle, 
"i o*n .d+ i.o, $,"evening ot l4-o9.2o24 tifl the morning of r7,og.2o24. The next senior most ]udiciarofficer available at the station wourd remaii in charge of your court and office durinj your

absence.

Yours faithfully,

sl/-

Sir,

RE RA VI I NCE


